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Minister by Shn Anadl Charan Das, Member 
of Parliament, Lok Sabha on 31.1.90 

(b) The complaints covered charges of 
vIOlatIOn of leCR constitution, autonomy of 
the ICCR, deployment of IFS officials, cadre 
report of the ICCR, appointments made In 

the CounCil to various posts, undue favours 
shown to some members of staff, delegation 
of powers to DG and DOGs, purchase and 
supply of books and objects d'art, substan-
dard musical Instruments. payments made 
to groups of performing artlsteS/vlsrtors and 
related aspects of the work of the I G G R 

(c) These Issues were discussed at the 
meeting of the General Assembly of ICGR 
held on 1 6 89, presided over by the Vlce-
President of Indla/Presldent of the IGGR 
The General Assembly decided to constitute 
a hlghlevel sub-committee headed by the 
Foreign Secretary to look Into them The 
Committee met on September 27, 1989 and 
conSidered the Issues raised In the GAG s 
report and the other camp complaints re-
cel"ed, as well as the comments of and 
remedial measures suggested by the Coun-
Cil The commrttee has suggested remedial 
measures which are under process of Imple-
mentatIOn 

Confiscation of refrigeration equipment 
ordered by NODB 

8212 SHRIMATI SUBHASHINI ALI 
Will the Mlnrster of AGRICULTURE be 
pleased to state 

(a) whether National DairY Develop-
ment Board as technical consuHant to the 
Pradeshlk Cooperative DairY Federation 
(PCDF), Uttar Pradesh had placed orders on 
a private Company In Fandabad for some 
refrigeratIon eqUIpment. 

(b) whether the equIpment despatched 
by the Company was seized by some U P 
Government agency. 

(c) if so, the details thereof and the 
charges against the Company; 

(d)whetherthe Company through NODB 
tried to get the conslQnment cleared without 
paying the penanyltax to Government; 

(e) whether the consignment was 
cleared Without payment of the penaltyltax; 
and 

(f) If so, the details thereof and the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI UPENORA NATH VERMA) 
(a) Yes, Sir 

(b) and (c) A part of the RefngeratlOn 
Plant being transported by Mis Fnck IndIa 
Ltd , Fandabad to Feeder BalanCing Dairy, 
Meerut, UP was seized by the Salex Tax 
Officer, Checkpost, VIJayanagar, Ghazlabad, 
UPon 2191989 The machinery was 
seized under Section 28-A of the U P Salex 
Tax Act on the grounds of vanatlon In the 
details of the consignee as per documents, 
Form-31 and the ownership of the equip-
ment 

(d) to (f) MIs Fnck India had requested 
the NODS to take up the matter with the 
State Government In the Interest of early 
completion of the project The case was 
represented to the authorrtles by the NODS 
through PCDF and the goods were released 
as per the orders of the Salex Tax Commis-
Sioner, UPon an undertaking by the NODB 
that penaHyltax3s, If any, would be paid as 
and when the matter IS finally deCided 

Visit of External Affairs MInister to USA 

8213 SHR' MAN'KRAO HODLYA 
GAVIT Will the MInister of EXTERNAL 
AFFAIRS be pleased to state' 
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(8) whether he vIsited New York In April, 
1990 tor the United NatIOns General Asse m-
bly sessIOn and Non-Ahgned Foreign Minis-
ter's Conference; 

(b) whether he had held talks with the 
leaders of vanous countries, and 

(c) If so, the outcome of the talks held? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHAI I K GUJRAL) (a) and (b) 
Yes, Sir 

(c) The Minister led the Indian delega-
tion to the Special Session of the UN Gen-
eral Assembly devoted to international eco-
nomic cooperation (22 to 26 Apn11990) and 
participated In the Special Mlnlstenal Meet-
Ing of Non-Aligned Countrres (24 April '90) 

The Minister had separate meetings 
wrth the U N Secretary General, Ministers, 
and leaders of delegations of several coun-
tries The talks covered subjects of mutual 
Interest such as economic Issues whIch came 
up at the Special UNGA Session, South-
South Cooperation, international and regIOnal 
Issues and the future role of the Non-Aligned 
Movement India's relations With rts neigh-
bours mcludrng PakIstan figured In these 
talks The leaders of vanous countrres, With 
whom talks were held, generally showed 
understanding and appreciation of India's 
poSItIon 

Voluntary organisations in Ray-
alaseema (A.P.) receiving funds from 

abroad 

8214 SHAI M G REDDY W,ll the 
Minister of HOME AFFAIRS be pleased to 
state 

(a) the number of voluntary organisa-
tions working In Aayalaseema, Andhra 
Pradesh receiving funds from abroad. and 

(b) the amount of funds received by 
each of those organisation from abroad during 
the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) There are 379 
organrsatrons registered under Foreign 
Contribution (RegulatIOn) Act, 1976 to re-
ceive foreign contribution In the four dIstricts 
namely; Anantpur, Chrttoor, Cuddapah and 
Karnoolof Andhra Pradesh 

(b) It IS not feaSible to furnish the Infor-
mation for the last three years In respect of 
each of these organisatIOns due to Its being 
voluminOUS In nature 

[Translation J 

Christian Missionary Institutions in 
Gujarat 

8215 SHRI CHANDUBHAI 
DESHMUKH 'Will the MInister of HOME 
AFFAIRS be pleased to state 

(a) the number of Christian MISSionary 
InstItutions operating In GUJarat, 

(b) the extent of foreign assistance 
received by these Instltl!tlOns dUring 1988-
89 and 1989-90 upto January, 1990; and 

(c) the number of foreign InstitutIOn 
operating In Bharauch, Surat and Balsar 
Dang Districts and the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHAI 
SUBODH KANT SAHAY) (a) to (c). The 
informatIon IS being collected and Will be laid 
on the Table of the House 


